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Sir,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAT4, NAGALAND, I"IIZoRAIVI AND ARUNACHAL PRADESH)

No.Hc.vrr-l2s/2008(pt.)/ I 2 { | t a

Smti layashree Bora,

Jt. Regjstrar (Vigilance),

Gauhati High Court,
Guwahati.

The Registrar,

Gauhati High Court,
Aizawl Bench, Aizawl

lL
Dated Guwahati the tZ September,2OZ4

Casual leave.

Your letter No.p.20012/1/2021-HC(AB)1264 dated 10.09.2024.

with reference to the above, I am directed to anform you that smti R.
Vanlalchami, Presiding offlcer, MACT, Aizawl has been granted casual leave on 09.09.2024.
A senior ludicial Offlcer available at the station would remain ln charge of her Court and Office
during her absence.

Yours faithfully,

sdl-

T. RE RAR VI ILAN E

Me oNo.Hc.vII-12s 120,0a( .)l qils-12t6 ta.aated t lL-o1-Z^
Copy to

1.S ti R. Vanlalchami, Presiding Offlcer, MACT, Aizawt
The Project lvlanager, Gauhati High Court.

T. RE I RAR GILA


